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o er Dem nd 

40. HR V. 

RI BALAS B VIK.HE 
p TIL: 

H C DERB AN 
ATH E' PATIL: 

the ini te of ENERGY be 
to t te whether it i a fact that 

wer d mand in Maharashtra will 
of 1984-85 
of about 

ROFSAT .. I TH 
E ERGY ( HRI VU'-
): Acording to the 11th 

nnua l Power Survey, the power demand 
in Mabara htra i estimat d to be 4391 

by th end of 1984-85. 
( 

t pre nt, Maharashtra ha a tot I ins-
talled capacity of 4532 MW (including its 
hare from Tarapur Atomic Power Sta-

tion) which will increase to 6408 MW at 
th end of the Sixth Plan. In addition, the 

t will also re ive a shar of 149 MW 
rom th Korbe Super Thermal Power 
tation ( ta e-1) by 1984-85. 

Curr nt 

34 9. HRI S ANT UMAR AN· 
D L: Will the Minister of ENERGY be 
pl a ed to 5tate: 

(a) whether Government have now 
em a deci ion to c9n titute a high-level 

national Commission to assess and survey 
the current and future energy needs of 
the country; 

(b) if so, the composition and terms of 
referenc of thi Commi~ ion; and 

{ c) how tong it will be taken the com-
mi ion to ubmit it Report? 

THE MINISTER OF STATE IN THE 
M ISTRY OF ENERGY (SHRI viK-

M MAHAJ ) : (a) G"overnment 
had appointed a Working Group of Ener-

y Policy which made an assessment of 
uture energy need · of the country. This 

Working Group gave its report in Nov 
ember, 1979. At present, there i no pro-
po al to con titute a ~parate ational 
Commis ion ta a es and survey the cur-
rent a d future energy needs of the coun· 
try. 

(b) and ( c) . Does not arise. 

• Hing f cility to public t the E e 
ourt Direct P s and Telegraph Office; · 

3410. SHRI CHINTAMANI JENA: 
Will the Minister of COMMUNICA· 
TIONS 'be pleased to tate: 

( ) whether it is a fact that Govern· 
ment have provided the facility of Direct 
Dialling to publice at the Eastern Court 
Post and Telegraph Office: 

(b) whether it is a fact that Meter is 
put on while the customer is dialling the 
numb r with the result that the customer 
i charged even if he does not get his desi-
red number; 

(c) whether Government are aware 
that this cau resentment among the 
c tomers as they have to pay even with-
out conveying their me ages to tlu! other 
party; and · 

(d) if o, the corrective action propo-
ed to be taken in the matter? 

THE MINISTER OF STATE IN THE 
I ISTRY OF COMMUNICATIONS 

(SHRI YOGENDRA MAKWANA): (a) 
Yes, Sir. 

(b) No, Sir. The meter starts opera· 
ting only when the called party answers. 
However, due to any fault if the meter 
begins to run before the ubscriber gets 
the called number the Meter reading is 
not taken into account and a stan~by . 
Stopwatch is tarted for recording the call 
duration. A complaint is also lodged with 

. the Telephone maintenance authorities in 
such cases. 

(c) ,Does not arise. 

( d) Doe not arise. 




